
 

Tuesday

Hon’ble Mr. Rakesh Sagar Jain, Member (J)

1. Aijaz Ahmad Ganie, Aged 30 years, S/o Ghulam 
Mohammad 

2. Tawheed Ahmad Bhat, Aged 28 years, S/o Ghulam Mohi
ud-din Bhat, R/o Poterwall, Shopian

3. Touseef Amin Ganie, Aged 28 years, S/o Mohammad 
Amin Ganie, R/o 

4. Nisar Ahmad Bhat, Aged 30 years, S/o Ghulam Hassan 
Bhat, R/o Tachloo, Shopian

5. Syed Akram Shah, Aged 35 years S/o Syed Salam Shah, 
R/o Check-
 

(Advocate: Mr. 
 

1. Union Territory of 
Commissioner/Secretary 
Engineering department, Civil Secretariat, 
Srinagar/Jammu
 

2. Chief Engineer, Public Health Engineering Department, 
Kashmir. 

 

Central Administrative Tribunal 
Jammu Bench, Jammu 

 
Hearing through video conferencing

OA No. 062/612/2020 
 

Tuesday, this the 31st  day of August, 2020
 

Hon’ble Mr. Rakesh Sagar Jain, Member (J)
 

Aijaz Ahmad Ganie, Aged 30 years, S/o Ghulam 
Mohammad Gani, R/o Meemmander, Shopian 
Tawheed Ahmad Bhat, Aged 28 years, S/o Ghulam Mohi

din Bhat, R/o Poterwall, Shopian 
Touseef Amin Ganie, Aged 28 years, S/o Mohammad 
Amin Ganie, R/o Ramnagri, Shopian 
Nisar Ahmad Bhat, Aged 30 years, S/o Ghulam Hassan 

R/o Tachloo, Shopian 
Syed Akram Shah, Aged 35 years S/o Syed Salam Shah, 

-i-Saidpora, Shopian 

........................Applicant

Mr. M.M. Dar) 

Versus 
 

Territory of Jammu and Kashmir through 
Commissioner/Secretary to Government, Public health 
Engineering department, Civil Secretariat, 
Srinagar/Jammu 

Chief Engineer, Public Health Engineering Department, 

 

Hearing through video conferencing 

, 2020 

Hon’ble Mr. Rakesh Sagar Jain, Member (J) 

Aijaz Ahmad Ganie, Aged 30 years, S/o Ghulam 

Tawheed Ahmad Bhat, Aged 28 years, S/o Ghulam Mohi-

Touseef Amin Ganie, Aged 28 years, S/o Mohammad 

Nisar Ahmad Bhat, Aged 30 years, S/o Ghulam Hassan 

Syed Akram Shah, Aged 35 years S/o Syed Salam Shah, 

........................Applicants 
 

mir through 
Public health 

Engineering department, Civil Secretariat, 

Chief Engineer, Public Health Engineering Department, 
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3. Superintending Engineer, Hydraulic circle, Shopian 

 
4. Executive engineer, PHE Division, Shopian 

 
5. Assistant Executive Engineer, PHE Sub Division, Shopian 

```` 
6. Commissioner/Secretary to Government, Finance 

Department, Civil Secretariat, Srinagar/Jammu 
 

...................Respondents 
 

(Advocate: Mr. Amit Gupta AAG) 
 

O R D E R 
 

Rakesh Sagar Jain Member (J): 
 

1. Learned counsel for the applicant submits that applicants 

would be satisfied if their pending representations are 

decided keeping in view communication dated 06.01.2018 

(Annexure A-IV) and letter dated 31.07.2019 (Annexure A-

VI) within a stipulated time period. 

2. Admit. 

3. Issue notice.  Sh. Amit Gupta, AAG, accepts notice on behalf 

of the respondents.  He does not have any objection in 

disposal of the OA in the requested manner. 

4. Keeping in view the submissions made above, this OA is 

disposed of by directing the respondents to decide the 

pending representations of the applicants in terms of 
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Annexures A-IV and A-VI within three weeks from the date of 

receipt of a certified copy of this order.  This order shall be 

duly communicated to the applicants.  No costs. 

 
                                                ( Rakesh Sagar Jain )                   

                                                     Member (J)        
ND* 

 

 


